FORM G : INVITATION FOR EXPRESSION OF INTEREST
FOR CREATOZ BUILDERS PRIVATE LIMITED

OPERATING AS BUILDER AT PUNE, MAHARASHTRA.
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Boar

d of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

1 Name of the corporate debtor along with Creator Builders Private Limited

PAN / CIN / LLP No.
PAN - AACCC7278D1Z
CIN :U54200MH2005PTC157510

2 Address of the registered office Shop No.3, Prathmesh CHS Ltd.,

Building 0.16-A, New MHADA Colony,
Mahakali Caves Road, Andheri East,
Mumbai - 400 093 MH BHARAT.

3 URL of website

4 Details of place where majority of fixed Jade Residency, 709, Nagar Road, Wagholi,
assets are located. Pune - 413004 MH BHARAT

5 Installed capacity of Main Products / Out of Total 1101 Fats, 84 Flats are Unsold and
Services Occupancy Certificate has been received.

6 Quantity and value of main products / No information is been obtained in this respect.
services sold in last financial year

7 Number of Employees / workmen There are no details received from the erstwhile

promoters. As per information from other source
there are Zero no. of workmen and Zero no. of
employees. .

8 Further details including last available | Lasttwo years financials available is of FY
financial statements (with schedules) of two | 2016-17 and FY 2017-18 as per Public Domain.
years, lists of creditors, relevant dates for

| subsequent events of the process are

| available at:

' 9 Eligibility for resolution applicants under | Please refer detailed invitation for expression
section 25(2)(h) of the Code is available at: of interest (DEOI) available with IRP / RP..

| 10 Last date for receipt of expression of interest 04/03/2024

' 11 Date of issue of provisional list of prospective 07/03/2024

l resolution applicants

12 Last date for submission of objections to 12/03/2024
provisional list

13 Date of issue of final list of prospective 17/03/2024
resolution applicants

14 Date of issue of information memorandum, 17/03/2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

15 Last date for submission of resolution plans 17/04/2024

16 Process email ID to submit EOI IP.CreatozBuilders@gmail.com

** Note:- If requests are received from Potential Resolution Applicant for extension
for Expression of Interest, then COC may take a review about -

Sd/-

Charudutt Pandhrinath Marathe

=




Signature of the Interim Resolution Professional

In the Matters of Creatoz Builders Private Limited

Registration Number IBBI/IPA-001/IP-P00350/2017-18/1065

AFA s effective till 26-01-2024 .

Email id registered with IBB: charuduttm@yahoo.co.in _
Address of the Interim Resolution Professional registered with IBBI:
Gomed, 915, Khare Town, Dharampeth, Nagpur — 440010

Process Specific Email id: i .CreatozBuilders@gmail.com )

Process Szeciﬁc Correspoﬁdence Address : FinVin Turnaround qnd Restructuring Pwt, Ltq.. 602,
Sunteck Crest, Near Airport Road Metro Station, Andheri Kurla Road, Andheri East,
Mumbai-400059.

Date : February 15, 2024, Place : Nagpur
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Note : Strike out whichever is not applicable. ’
Sd/-

Signature of the Officer Authorised to issue summons

FORM G : INVITATION FOR EXPRESSION OF INTEREST FOR CREATOZ BUILDERS
PRIVATE LIMITED OPERATING AS BUILDER AT PUNE, MAHARASHTRA.
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

.|Name of the corporate debtor|CREATOR BUILDERS PRIVATE LIMITED
along with PAN/ CIN / LLP No. |PAN - AACCC7278D1Z
CIN :U54200MH2005PTC157510

b

2.|Address of the registered office |Shop No.3, Prathmesh CHS Ltd., Building
0.16-A, New MHADA Colony, Mahakali
Caves Road, Andheri East, Mumbai - 400
093 MH BHARAT.

3.|URL of website

.| Details of place where majority

of fixed assets are located.

Jade Residency, 709, Nagar Road,
Wagholi, Pune - 413004 MH BHARAT

.|Installed capacity of Main

Products / Services

Out of Total 1101 Fats, 84 Flats are Unsold
and Occupancy Certificate has been received.

.|Quantity and value of main

No information is been obtained in this

products / services sold in last|respect.
financial year

7.|Number of Employees / workmen |There are no details received from the
erstwhile promoters. As per information
from other source there are Zero no. of
workmen and Zero no. of employees.

8.|Further details including last|Last two years financials available is
available financial ~ statements|of FY 2016-17 and FY 2017-18 as per
(with  schedules) of two Years, Public Domain.

lists of creditors, relevant

dates for subsequent events of
the process are available at:

9. | Eligibility for resolution|Please refer detailed invitation for
applicants  under section 25(2) | expression of interest (DEOI) available
(h) of the Code is available at: with IRP / RP.

10. | Last date for receipt of 04-03-2024
expression of interest

11.[Date of issue of provisional |07-03-2024
list of prospective resolution
applicants

12.|Last date for submission of|12-03-2024
objections to provisional list

13.|Date of issue of final list of|17-03-2024
prospective resolution applicants

14.|Date of issue of information|17-03-2024
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15.|Last date for submission of|17-04-2024
resolution plans

16. | Process email ID to submit EOl |IP.CreatozBuilders@gmail.com

** Note:- If requests are received from Potential Resolution Applicant for extension of
time line for Expression of Interest, then COC may take a review about same.

Sd/-

Charudutt Pandhrinath Marathe

“Signature of the Interim Resolution Professional In the Matters of Creatoz Builders Private
Limited

Registration Number IBBI/IPA-001/IP-P00350/2017-18/10651 AFA is effective till 26-01-2024
Email id registered with IBBI: charuduttm@yahoo.co.in

Address of the Interim Resolution Professional registered with IBBI:

Gomed, 915, Khare Town, Dharampeth, Nagpur — 440010

Process Specific Email id: ip.CreatozBuilders@gmail.com

Process Specific Correspondence Address : FinVin Turnaround and Restructuring Pvt. Ltd., 602,
Sunteck Crest, Near Airport Road Metro Station, Andheri Kurla Road, Andheri East,
Mumbai-400059.

Date : February 15, 2024, Place : Nagpur
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2 Creditor This

Date : 13/02/2024 Chief Manager & Authorized Officer,
Place: Pune  Bank of Maharashtra, Vadgaon Budruk Branch, Pune
sets and further
Jred asset(s) or
3), without prior
he said Act. The

same from the FORM G : INVITATION FOR EXPRESSION OF INTEREST FOR CREATOZ BUILDERS
PRIVATE LIMITED OPERATING AS BUILDER AT PUNE, MAHARASHTRA.

sdi- (Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
1orized Officer Resolution Process for Corporate Persons) Regulations, 2016

Ry Lot | RELEVANT PARTICULARS
1] Name of the corporate debtor CREATOR BUILDERS PRIVATE LIMITED

along with PAN/ CIN / LLP No. | PAN - AACCC7278D1Z

CIN :U54200MH2005PTC157510

2] Address of the registered office | Shop No.3, Prathmesh CHS Ltd., Buildinﬂ
0.16-A, New MHADA Colony, Mahaka

Ad. Caves Road, Andheri East, Mumbai - 400
093 MH BHARAT.
Mumbz - 400051 3] URL of website
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of fixed assets are located. Wagholi, Pune - 413004 MH BHARAT
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